IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Applicatio
n

Date of

Date

Case No.

01.07.2024

'

Applicant

Court Fee
Specificatio
n

INOT READY CASES

1 [273/2022  [03.01.2022 [“BMAPL/IA631/202 g ppympa 13,00, 343 2haes
2024-
2 |678/2022  [05.01.2022 |ABLAPL/982/2021 |P BEURA  |2.00,3*2 S
ABLAPL/13513/202 [SK . 2024-
3 [3340/2022 [09.02.2022 |3 ohangapg |4-00s3%4 S
4 |4115/2022 |[10.02.2022 |RBLAPL/LI4657/202 15 ary 13 00,3%3 2024~
1 07-01
ABLAPL/15177/202 |S K . 2024-
5 [5884/2022 [16.02.2022 |; mriarx |5+0053%5 ol
6 |17371/2022 |26.03.2022 2BLAPL/17748/201 J.P. KAR  |3.00,3*%3 e
7 [20019/2022 |04.04.2022 [ABVAPL/ILTO4/200 1y Cparrpa 12 00,372 e
2024-
8 |20973/2022 |06.04.2022 |CMAPL/507/2016 |J.C. BARAL |7.00,3*7 ol
2024-
9 124150/2022 |18.04.2022 |RVWPET/240/2016 |S.K.BEHERA |30.00,3*30 ol
2024-
10 [33231/2022 [13.05.2022 |[CRIMC/2123/2021 |S S DASH  [12.00,3*12 S
2024-
11 [33768/2022 |13.05.2022 |CRIMC/1472/2016 |S RAY 3.00,3%3 o
ABLAPL/12072/202 [R K . 2024-
12 [39201/2022 [27.05.2022 |3 eapmay | |4-00,3%4 )
2024-
13 [41530/2022 [20.06.2022 |BLAPL/11513/2021 [B K PATI  |4.00,3*4 )
14 (4178072022 [20.06.2022 [2BRAPR/IIOSS/202 0y g mhor, 13 00,33 e
15 [74324/2022 (09.09.2022 gBLAPL/16677/201 K NAYAK  |2.00,3*2 2hees
B L 2024-

*
16 [81330/2022 [23.09.2022 |RPFAM/96/2013  |o . |2.00,3%2 S
117 |92171/2022 [20.10.2022 |CRLMC/1472/2016 |DILLIP 3.00,3*3 2024-




| | SAMAL 07-01
S.S. . 2024-

18 |17851/2023 |14.02.2023 |ITA/67/2006 T SUAL 3.00,3%3 0701
S.S. . 2024-

19 |17856/2023 |14.02.2023 |ITA/189/2004 T SUAL 5.00,3%5 0701
2024-

20 |38941/2023 [04.04.2023 |RPFAM/203/2016  |D.SWAIN 2.00,3%2 0701
2024-

21 |41366/2023 [11.04.2023 |WP(C)/14456/2021 [P.K. DASH (30.00,3*30 0701
2024-

22 |60890/2023 |27.05.2023 |RVWPET/15/2013 |H SUNDARE 10.00,3*10 0701
2024-

23 [67604/2023 |05.07.2023 |MATA/130/2017 A DAS 8.00,3*8 0701
pq [102852/202 | o oo, [BBLAPL/16494/201 [o o |y 00 342 2024-
3 9 07-01

25 §07952/202 19.10.2023 |BLAPL/6616/2023 |J P BHUYAN |5.00,3%*5 33331
ABLAPL/12730/202 |AMRESH < 2024-

26 |18449/2024 |26.02.2024 | MOHANTY 3.00,3%3 07-01
27 |45545/2024 |15.05.2024 |ABLAPL/7707/2021 BR DALAI  (3.00,3*3 égfg;
2024-

28 |46181/2024 [16.05.2024 |BLAPL/5339/2023 |A K NAYAK [4.00,3%4 0701
2024-

29 |46914/2024 [17.05.2024 [WP(C)/8427/2022 |JR SAHOO  [136.00,136*3 |0-° .
30 46921/2024 |17.05.2024 2BLAPL/14270/202 GB SINGH  |3.00,3*3 ggfé;
2024-

31 |48650/2024 [22.05.2024 |BLAPL/8882/2021 |S.S BISWAL |12.00,3*12 0701
2024-

32 |49797/2024 |24.05.2024 |GUAP/3/2021 S NAYAK 26.00,3*26 0701
2024-

33 |50060/2024 (24.05.2024 |BLAPL/10481/2023 |S DAS 4.00,3%4 0701
JYOTIRANJA « 2024-

34 |52662/2024 |21.06.2024 |RSA/263/2005 N SHAOO 18.00,18%3 0701
2024-

35 |52892/2024 (24.06.2024 |MATA/36/2018 M.R BARIK 30.00,3*30 0701
MANGUL 16.00,3%16 2024-

36 52939/2024 (24.06.2024 |WA/667/2023 NATE SENT TO XEROX |07-01
MANGUL 16.00,3%16 2024-

37 |52950/2024 [24.06.2024 |WA/650/2023 NATE SENT TO XEROX |07-01
MANGUL 16.00,3%16 2024-

38 52953/2024 (24.06.2024 |WA/666/2023 NATE SENT TO XEROX |07-01
39 |53446/2024 [25.06.2024 |WP(C)/1712/2024 |P K NAYAK [52.00,52%3 32%31
2024-

40 |53697/2024 [25.06.2024 |CRP/56/2008 P.K MISHRA |7.00,7*3 0701




41

54075/2024

26.

06.

2024

RSA/128/2013

R.SETHI

18,18*3

2024-

07-01
2024-

42 |54086/2024 |26.06.2024 |RSA/55/2022 A.SAHOO 12.00,3*12 0701
2024-

43 |54500/2024 |27.06.2024 |RFA/225/2006 P R SWAIN |7.00,7*3 0701
2024~

44 |55109/2024 |29.06.2024 |WP(C)/14351/2019 |M PANDA 8.00,3*8 0701
2024~

45 |55194/2024 |29.06.2024 |CONTC/6356/2023 |R. K. ROUT |2.00,2*3 0701

READY CASES

* —_

46 |54124/2024 |26.06.2024 |ABLAPL/4335/2020 |S.p JENA |2 00s3%2 dms 12024
copy 07-01
PRASANJIT 3.00,3*3 SENT |2024-

47 |54655/2024 |28.06.2024 |CRLA/372/2024 iy 0 Yhnox 7o
ALK. 3.00,3*3 sent |2024-

48 |55467/2024 [01.07.2024 |ABLAPL/7431/2022 [~ ISR 7o
49 |55576/2024 |01.07.2024 |WP(C)/2525/2018 |J P KAR 6.00,3%6 égfé;
2024~

50 |55577/2024 |01.07.2024 |WP(C)/2525/2018 |J P KAR 6.00,3%6 0701

NIC




